214 Written Answers to [RATYA SABHA] Unstarred Questions

Central Ministries for enhancing the role of Panchayats in Centrally Sponsored
Schemes (CSSs). The meeting of the Committee was held on 26.7.2013. The

Committee still exists.
Model Activity Maps in CSS

2318, SHRI MANI SHANKAR AIYAR: Will the Minister of PANCHAYATI
RAJ be pleased to state:

{a) whether, at the instance of the former Pnme Mimister, the Cabinet Secretary was
directed to ensure that all the Centrally Sponsored Schemes (CSSs) incorporate the Model
Activity Maps for the devolution of funds, functions and functionaries to Panchayats;

{b) the current state of progress with regard to these instructions; and

{c) whether the Cabinet Secretary is continuing to monitor and expedite progress

in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF PANCHAYATI RAT
{SHRI NIHALCHAND): (a) and (b) The Cabinet Secretary in a letter dated 6th
August, 2013, directed Secretaries of the concemed Ministries/Departments for taking
time-bound action for revision of Centrally Sponsored Scheme (CSS) guidelines and
preparation of Activity Mapping based on the recommendations contained in the Report
of the Expert Committee on ‘Leveraging Panchayats for Efficient Delivery of Public
Goods and Services’. The Committee of Secretaries (CoS), i its various meetings,
reviewed the progress made on the matter by the eight line Ministries/Departments.
All the concerned line Ministries/Departments, by and large, reported revision in the

guidelines of their CSSs and preparation of “Activity Mapping™ for their schemes.

{c) The last meeting of the Committee of Secretaries (CoS) was held on
19-02-2014.

Single teacher schools in Assam

2319. SHRI SANTIUSE KUITUR: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

{a) whether it is a fact that schools are running with a single teacher in Tea

Gardens of Assam and if so, the details thereof;

{b) how many schools are running there and what 1s the teacher capacity in

each school, district-wise;

{c) what are the steps/measures taken by Government to protect Education Act

there; and



